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SHEI MAMAS FONIAN BHITHLG (W ot Beryzal): 5ir, I aleo accoc ite torze I writh
the matter raiced by the hon, hianber

DE. L. HAWTTRIOH THATAH (Famataka’) 5o, [ alco accociate myrceX with the
matter raiced b the hor. hismber,

SHET 474 PROATAP ST GH (Mfadhys Pradech): S, I aleo accociate morcelf writh
the matter raiced by the hon, hlanber

SHEI EHASE AR FO0 HEEE A TI (0 dicha ) 5, T aleo ascoc iate wopce i warith fhe
matter raiced b the hor. Blamber,

SHEI 5. M0 THUE ARETTFPAH [ Tamnil Fada): 5@, T aleo ascocite morcelf warith the
matter raiced b the hor. Blamber,
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ME. CHATERMOM: Shod Maraleedhararyy, pleace tabe note of thic aygge stion and
pass it on to the Cmrl Serition Blmictoy. B ic a wery, werny Importard sugzestion and
alen wrorth consideration. Hoar, Dr. fomar Patrnail,

Rehahlntation of pecple affected by cyvclone Fand under dhe FIMAY ( Graming

DE AMAE PATHATE (Odicha): 5r,I rke to cpeal today aboat fhe cpclonic
hictory of thic State. Odicha has exndired sewere cpclonic stommes regalathy throaghot
its hictory. The recernt being & Cyclone Eualbul., Earlier thic year, a large armoant of

fIraliteration in Trin ¢oopt.
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damage and distress was caused by Cyvclone Fani, one of India’s strongest storms in
terms of wind speed, to the coast of Odisha in May. The storm damaged lakhs of
houses in 14 districts of the State out of 30, rendering the occupants homeless. The
State Government had moved the Ministry of Rural Development, for sanction of
special houses under PMAY (Gramin) in the first phase for the homeless poor families
whose houses were partially or completely damaged by Fani. Initially, the State
Government had requested waiver of the Permanent Waiting List, a 90:20 fund sharing
between the Centre-State as a special case, and increasing the unit assistance of these
houses to ¥2.5 lakh per house, to build in a concept of disaster resilience into these
houses. Subsequently, we had put this 12.75 lakh damaged/kutcha houses in the
Government of India’s Awaas + App. We had made a request that since Odisha is prone
to disaster; let the rest of the 14 districts also be covered under this formula of
converting these kutcha houses to pukka houses. So, that eventually we have safe
houses for all by 2024 which is also what the Government wants. But, unfortunately,
so far the balance Central share of T818 crore, as the first tranche under PMAY (G),
has not been received. Arrears of ¥ 202 crore under PMAY ((3) Contingency Fund has
not been received since 2017-18. The hon. Chief Minister of Odisha has made several
requests to the hon. Prime Minister in June, August, September and as late as on 15th
November, 2019. So, [ request that the Government of India to look into it and release
these assistances because people are still living under houses which are not really

pukka and there could be another storm very soon.

DR. SASMIT PATRA : Sir, I associate myself with the matter raised by the hon.
Member.

SHRI BHASKAR RAO NEKKANTT : Sir, I also associate myself with the matter
raised by the hon. Member.

Need to exempt the Wak{l Board and religious trusts from GST
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